THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 30TH JUNE, 2023

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases
which are more than 5

Pendency of Cases
which are more than 5
years old at the end of

Name of Opening Balance Month Month end of the month
years old the month

the State.
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 98035 339007 | 437042 4594 22201 26795 3866 22380 26246 98763 338828 | 437591 384 2509 2893 15809 44152 59961
NAGALAND 1427 2768 4195 175 304 479 181 325 506 1421 2747 4168 05 13 18 405 986 1391
MIZORAM 3000 3214 6214 525 669 1194 545 763 1308 2980 3120 6100 09 06 15 412 250 662
AggxgggaL 2889 14393 17282 355 935 1290 333 950 1283 2911 14378 17289 08 95 103 513 4287 4800




